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Alternating Fuel for Tarapur Plant

7425, SHRI P. K.
the Minister of
be pleased to state:

KODIYAN:; will
ATOMIC ENERGY

(a) whether the Scientists at the
Department of Atomic Energy have
been working on an alternative fuel
to prevent uninterrupted functioning
of the Tarapur plant in the context of
the present attitude of the United
States; and

(b) if so, the details thereof?

APRIL 19, 1978
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THE PRIME MINISTER (SURI
MORARJI DESAI): (a) Yes, Sir.

(b) Use of mixed oxide fuel consis-
ting of uranium and plutonium is
theoretically feasible as an alternative
fuel to run the Tarapur Atomic Power
Station. The requisite technical
studies are in progress. As plutonium
is a highly toxic substance, special
fabrication techniques and facilities
would be needed to make fuel bundles
suitable for Tarapur Atomic Power
Station. All these aspects are being
studied.
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Tribal Biocks brought under Micro-
Projects in M.P

7427. SHRI PARMANAND GOVIND-
JIWALA, Wil the Minister of HOME
AFFAIRS be pleased to state

(a) how many tithal blocks were
brought under Micro-projects (Sub
Plan of Integrateq Tribal area-deve-
lopment) 1n MP duning the Fifth
Plan;

(b) whether the Planming depart-
ment has received g draft of “The
intregrated tribal development pro.
ject of Khandwa” under a micro plan
from the collector East Nimar (Khan-
dwa) MP.;





